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etbMid loans over Rs. 3 lakhs, but such 
loV^s would not be counted for housing 
fin«Rnc8 targets.

The current interest rate structure ef­
fective from September. 1990 wtiich is also 
applic£d>le to housing finance is as under

Size of limit Rate of Interest
(percent per 
annum)

Upto and incluswe of Rs. 7,5000/- 10.0

<4) Over Rs. 7,500/- and upto Rs. 15,000/- 11.5

Over Rs. 15,000/- and upto Rs. 25.000/- 12.0

d) Over Rs. 25,000/-and upto Rs. 50,000/- 14.0

e) OverRs. 50,000/-and upto Rs.2lakh 15.0

0 Over Rs. 2 lakh 18.5*

rEffectivefrom 4th. July. 1991)

. Outalandina Loans of Financial Institu­
tions Against Prhnite Sector

7035. SHRi ANIL BASU: Will the Min­
ister of FINANCE be pleased to state:

(a) whether attention ai the Govern­
ment has been drawn to the news item 
captioned *LiqiMity crisis forces Financial 
Institutions to stash aid to private sector* 
appearing in the Economic Times dated 
August 13.1991;

(b) i  so, the total amount of outstanding 
bans granted by the ftnandai institutions to 
private sector and the remedial measures 
taken fay the Government to realise the 
outstanding k>ans;and

(0) the names of privirte sector compa- 
nias whose outstanding amount is more 
than rupees five ciores?

THE MINISTER OF STATE IN THE 
MINtSTRY OF FINANCE (SHRI DALBIR 
SMGH): (a) Yes. Sir.

(b) The total mnount of outstanding 
loans granted to the privtfe sectorbythe

Financial institutions, namely irxii^rial 
Oevek>pment Bank of India (lOBI). Industrial 
Finance Corporation of India(IFCI) Industrial 
Credit and investment Corporatkm of bidia 
(ICICI). Export-lmport Bank of India (Exim 
Bank) and Industrial Reconstructk>n Bank of 
India (IRBI) ason 31.3.1991 is Rs. 16.790J36 
crores. Recovery of dues, both current as 
well overdues, is a continuous piooess. 
It is effected in accordance with the repay­
ment schedules drawn at the timeofsignmg 
of the k>av) agreements. In additkm to this, 
the InsMutnns adopt a variety of measures 
for recovery of overdues. These include 
mounting ol pressure on the concerned 
units as weii as th^r guarantors to fuVi their 
guarantee obiigatkms and rescheduling of 
bans in desenring cases. In respect of 
certain non-viable units, the institutions also 
go in for a one-time settlement bi excep- 
tnnal cases where al other measures 
the institutbns recall their bans and fito 
recovery suits.

(c) The names of private sectoroompa- 
nies whose outstanding amounts are more 
than f^.5.00 ciores each are not disdos* 
able as His not the practbeoftheFmwicM 
Institutions to r^ease information about
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th«ir Mividuai oonsttuents in aooordance 
with the secrecy and fidefity that is main­
tained about theirdients and as is provided 
bylaw.

Trade wKh USSR

7036. SHRIRABI RAY:
SHRI SHANKERSINH 

VAGHELA;
SHRI MORESHWAR SAVE:

Win the Minister of COMMERCE be 
pleased to state:

(a) whether the Unbn Government 
have assessed the impact of the recent 
changes in the USSR on the trade with that 
countiy:

(b) if so. the detaite thereof;

(c) the present exchange rate of rupee 
and rouble;

(d) whether it is at par with the ex­
change rates of rupee-dollar and dollar- 
rouble; and

(e) the steps proposed to be taken by 
the Unbn Government to develop trade with 
USSR in a realistic Rupee-Rouble equa­
tion?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI SAL­
MAN KHURSHEED): (a) and (b). Govem- 
ment is dosely monitoring the swiftly chang­
ing development in the USSR and its impact 
on the Indo-USSR trade.

(c) According to the latest information 
available from the Reserve Bank of India, the 
Rupee-Rouble exchange rate as on 5.9.91 
is Rs. 30.8390 -  Rouble 1.

(d) and (e). k is dKTicull to compare to 
njpee-fouble exchange rate with the ex­
change rates cfrupeenlolar and dodar-rouble 
because the rouble is not a quoted convert- 
Me currency in worM exchange martcets. 
Indo-Soviet trade is in nonconvertible In­

dian Rupees. As on 5.9.1991 the Dollar- 
Rupee ̂ change rate was 1 US $ - Rs.26.08. 
The official exchange rate of the rouble as on 
2.9.91 was US $ 1 -  Rouble 0.5936.

[TranslatiorU

U.SJL Visit of Chief of Army Staff

7037. SHRI M RUTYUNJAYA 
NAYAK:
SHRI GEORGE FERNAN­
DES:

Win the Minister of DEFENCE be 
pleased to state:

(a) whether the Chief of the Army Staff 
visKed U.S.A. in the third week of August, 
1991;

(b) if so. what was the purpose of the 
visit; and

(c) the outcome of the discussions heU 
there?

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND NATU­
RAL GAS AND THE MINISTER OF STATE 
IN THE MINISTRY OF DEFENCE (SHRI S. 
KRISHANKUMAR): (a) Yes. Sir.

(b) The visit of the CO AS to the USA 
was a goodwill visit undertaken in response 
toan invitatkxi from the Chief of Staff of ttra 
US Army. Similar redprocaJ visits are un­
dertaken with a number of other countries 
also.

(c) The visit provided an opportunity to 
exchange views on varnus issues of mutual 
interest, including prospects of ctoser De­
fence Cooperation between the two coun­
tries.

[EngKsh]
Electoral Rolls

7038. SHRI KODIKKUNNIL SURESH: 
\m  the Minister of LAW. JUSTICE AND 
COMPANY AFFAIRS be pleased to st«e:


